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service and preseqtly working as ...

ENTAORS. KA mAR ..

vear.2025.:.292%%

., son/daughter/wife of PR AV ESH. SN (OH

years, belonging to BINAR. LEWISLATIVE. ASS £ BLY

SQELNRTTH.

uALD......

gwe herein helow the details of the assets (immovable, movatle, bank balance, etc.) of

myself, my spouse and dependants*:

I'ﬂlir Baonds,

Banks, Flnanciai |
{v,000

Instititions And
Non-Banking

' Financial

Companies

Deberturas and
Shares in

companies

W

“QOrher financlal

institutians,
NSS, Postal
Savings, LIC
Paliczes, etc

NTLL

N1LL

A.  Detalls of movable agsels
(Assets in joint name indicating the extent of joint ownership wili also have to be
given)
C8r. |  Description " Seif Spouse | Dependant-1 | Dependant-2 | Depmdam;}']
No. ¥ Name({S) | Name Name | Etc. Name |
(1) ' Cash 0,000 || s
(i) | Depasitsin - | | :

| Motor Vehicles

(details of

" make, elc.)

NTlie - (NeEe

(vi)

Jeweliery (give
details of

! weight and
valug)

ToLd

| NTLC

Jse (e

{vli)

T e

Otl"er ssets
such as values
of claims /
interpsts

{
|

LLL«- l nNTLL

P

Note: Vatue of Bonds / shares / Debentures as per the latest market value in Stock
Exchange 0 respect of hsted companies and as per books in the case of non listed
companies shauld be given.
* pependant here means a persen substantially depenﬁent on the income of the

employee,

NIWOQ  Aumal



l

|

B.

S0 nave to be indic atm.l]

e

Sr.
MNa.

(i)

W

Details of Immovable assets

[Mote: Progerties in joint awngrship indicating the extent of joint ownership will

beurlptlon

1
1
'
g -

Self

Spouse l Dependant-1

Agrlcl}.’lﬁurél’—f_.—a—nu

- Location{s)
- Survey aumber(s)
- Extent (Total i
measurament)
-Curreat market value
Mon-agncultural Lapd
- Lacation(s) i
| - Survey number{s)
- Extent (Tota!
Tneasuremaenrt)
{_-Current market val value
Bu ldings (C{.mmerual
and residential)
Location{s)
| - Survey /door
fmumber(s)
. - Extent (Totai
measurement)

- Current market

INTLL

. Name(s) | Name

e o B
Houses / Aparfrnenu,
etc.
- Location(s}

| - Survey fdoor

| number(s})
- Extent {Totad
measurement)

i - Current market

l value

| (¥)

(2}

institutions and government dues:-
Piease glve separate details for each fem)

[ Others (such as
interest in properly)

1 give herew beiow the detals af my habdities ¢ overdues ta public financial

[Note :

51,
Ne.

i

(i} Loans from Banks

" peseription

~{ii] Loans fram financial
| institutions

Einanclal Institutions{s} /
_Department (s}

] {iii) Government Dues:

{a} dues to Cepartments
dealing with government

. accommoadation

| (D) dues Lo departments

I dealing with supply of
_water

Hame & address of Bank / -]

Amount outstanding as
O sinvaneerses ' l

—edadbid b

S LI

[fc) dues o depa'tmunta
I dealing with supply of
I glectricity

: NI VoS Kuw az.

“pependant-2 | Dependant-3
Mame | Etc. Name ’
L
oLt .M__IL._. RS |
i
|
|
|
' !
el e —_1'



] td) dues 1o departments e A - -
l 4}eallr.g with telephanes N 1= éL i i ,‘,(NJ lL | -
(F} dues ta doepartments |
| deating with gavernment

transgort (including NI LL NILL
_arc raft and helicoptass) S b oot
ff]. Other dues, If any N:E 1 NI L

'_[h} I (2) [ncome Tax nclud ng
! surcharge [Also indicate
| the assessment year upto | . ! '
which Income Tax Return TPUPK kS4Y L
flled. Give also Permanent
| Account Number {PAN] & e
(i) Wealth Tax [Also | ‘ -]
indicate the gssessment ! :
: ; - &l
| year upto which Weaith NTL NI
Tabtteatileal) oL 0 on o o ‘ S S
{11} Sales Tax [Gnl-, in

. case of progrietary | NTLL : NTLL ‘

businessi
(iv) Property Tax

i Personal Detall

GPF/CPF/PRAN No. :- TE};"BO 2L (s |
Gender o= "‘T\QLE (M{FY
Date of Brin : e i

To o] o o o l[ (DD/MMEYYYY)

Class/Graup 7 E C’ 1A/8/C)

Cadre i ] SEC,u{J\TT\A (WALD BTHAA .\.{IDHHNISJ\BHH

(Fu'l Name e.g. B.A&S. -Bihar Admipistrative Servict

B.5,5.- Gihar Secretarlat Service eic.)

Home Districs = : 0 ﬂfﬁ% E ‘
I hereby declare ti-mt the abové 'details are true to the best of my
knowledge and belief.

Signature . }\l) Vel Kumwaq... ...
name of Employee: NWEMAS K yMA ﬂ

place:, AT NA..... Designatmn:,.SE.C..L.\KI.'.T.EK.....U].Llﬁ.,f?.ﬁb..,
Qatez..LB[.‘?.?-r.l. 2826 De.-partmcﬂt:,B\'I.H.ﬂ.il.r_..‘f.é.ﬂﬂf-S.L.ﬂ.TI.ME fss fﬂf_?,)%,
Mote: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in preﬁcribcd format.

NI LS Kuan c’Q



